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18.01 hrs.
HALF-AN-HOUR DISCUSSION
SHORTAGE OF KEROSENE OIL IN STATES

MR. CHAIRMAN: We shall now
take up the Half an Hour Discussion
on the shortage of kerosene oil in the
States,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): Mr. Chairman, I
really do not know if there is any
genuine shoriage of kerosene in the
country, but no man can buy kerosene
at the right price, and the reasons are
very clear to all of us now. There
need not be any scarcity for scarcity
could very well be engineered with
the patronage of the ruling class, und
the dividends are quite attractive.

The kerosene business is causiig
serious hardship to people, specially
in rural areas and that too to students
who cannot study their lessons in the
night for want of kerosene. Then,
the kerosene-operated small-scale
economic activities have come to a
standstill. As you know, the growth
of our electrification has been next io
nothing, and today the position is: no
kerosene, no electricity and no coal—
this is the wonderful achievement of
the ruling class.

Coming to price and cut, Govern-
ment have stated in reply to a ques-
tlon of mine, Unstarred Question
No. 876, on the 26th February:

“The retail price of kerosene oil
varies from State to State, depend-
ing on the quantum of the local
taxes.”
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He says that the price in Delhi is 87
paise per litre. I do not know where
you can get kerosene at that price.
Bhri Borooah should give us a list of
addresses where we can get it at that
price. Then he says:

“The State Governments have
been empowered under the Essential
Commodities Act, 1955 to take action
against those found guilty of over-
charging.”

But that is never done. Then he says’

“It became necessary to reduce
the production of kerosene oil in
the refineries and correspondingly
increase the production of diese] oil
and furnance oil to meet the higher
priority requirements of power and
transport, A uniform cut in kerosene
supplies of 15 per cent in January
and 20 per cent in February 1974
was, therefore, made on the alloca-
tions made to the States.”

The last paragraph is very pious in-
deed.

“All State Governments have been
advised to ensure equitable distri-
bution of the available supplies and
to take steps against....black-
market...."”

are all in letters only; nothing
These = ~ .tion. The whole thing fs
Is done In w. .o the diesel produc.
untrue. If yoUs = . "o0nnot lose sight
tion figures, then YOu | 4 cpread
of the fact that there iS s e s
shortage of diese] all over the o= by
So, the reasoning that has beei! |
in reply to the question has no basis
at all,

Then, the cut hag been very tunta-
stic—a cut of 15 per cent in January
1974 ang again a cut of 20 per cent in
February 1974. Before that, in 1873,
it 1 remember right, there had been
numerous cuts. Kerosene quotas to
the States were cut by 10 per cent in
the month of March/April and 25 per
cent in May and another 10 per cent
in June 1973. Now you can well
calculate where we are and whether
the cut was only 10 or 15 per cent.
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Of course, during the UP elections
it looked quite otherwise. Shri Bahu-
guna promised them a kerosene bath,
of course on an empty stomach. The
allocation for UP for May 1078 was
20,448 metric tonnes and. in November
1973 it was 20,000 metric tonnes. A
it came negrer to the elections, it was
increased to 58,000 metric tonnes.
The cut was 35 per cent in 1974. Even
the quotas that they had promised to
the States, ufter the out, have not been
given.

Here is a pieee of news from a
very important nafions daily, the
Hindustan  Standard’ dated 30tk
September, 1873 whict swys:

“..the Indian Oil Company which
supplies 80 per cen? uf the
kerosene. ...

Mr. S. B. Roy, Comniisstoner of
Food and Supplies made enguiries
and found out that only 80 mer cent
of the quota was supplied by the
10.C. Agents and transport opera-
tors have the same story to tell.”

These things are only on paper.
Nothing comes to reality. Surprigingly,
the Government has contradicted the
news wijth regard to the cut. I can
quote many things which will con-
vince you,

There was an Unstarred question by
Shri S, M. Banerjee and the reply was:

wppe Overall kerosene availability-
in the cour &Y & Fagee than u:?'uate

to meet the too requirements,
This reply was given on Uovember:
13, 1978.

Again, in reply to Unstarred Ques-
tion No. 3909 dated 4th December,
1973, the Minister said:

“Adequate inventories of kerosene
oll however exist at present to meet'
the country’s requirement in full.



343 General Budget, 1074-76— MARCH 13, 1974

[Shn Jyotirmoy Bosu]

Then, in reply to Unstarred Q. No.
5785 dated April 8, 1978, the Minister
said:

“The Go¢ernment of India have a
long-tarm Trade Agreement for the
perrod 197176 with the USSR and
this Agreement provides, apamt
from other items the' import of
superior keropene and high speed
diesel ous also every year. The
Trade Plen provigion for the current
yvear 1e 1873 provideg for the im-
port of 50 lakh tonnes of kerozene
oll and 10 Jakh tonnes of high speed
diesel o, Aganst this provision,
I0C has negotiatad for the import
of 550 lakh tonnes of superior karo-
sene ol during 1978 ICC will be
signing a contract with he USSR
suppliers in this regarq shortly This
quantity of 550 lakh tonnes of kero-
sene oll is 1n addition to the
quantity of 080 lakh tonnes of
kerosene oil that is belng supphed
during the current year under the
contract signeq for the year 1872"

This 1s a very impressive reply But
when it comes to finding a quantity of
kerosene oil for ready use by a small
man, it is not available If you will-
ing to pay the price, you can get as
much as you want, may be Rs 23 a
htre In Eagtern UP I found it was
being sold at Rs éallh'e that too
adulterated

In another Unstarred Q No 1042
dated 27-2-73, the Minister gave the
figures of production and imports of
kerogene ofl. It seys*

“Following are the {ndigenous
production snd imports for the years
1971 sng 1972 snd anti¢fpations for
1973.

(Pigures in cooM's )

Kerosene 1972  Antigipa-
tions
1971 1973
Produc- 2995 2817 1171
tons
Imports 599 830 730
Tetal, 3594 m-.- 3991

B ——
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But the bluff is eamly found out when
they say that they have effect a cut
from early 1873,

Here is another interesting piece @t
document before me In reply to
Starreq Q No 94 dated 25th Feb-
ruary, 1974, the Minister says

“H will not be in the public in-
terest to disclose the actual stocks
of individual oil products or of their
actual consumption”

Thus House 18 the supreme national
forum of thig country If this House
has not got the authontiy and right to
know a simple 1nformation as this
which is causing so much of hardship
to people whom we represent, it 1s
beiter we do not waste time and we go
home May I ask the hon Mimster to
be good enough to speak the truth for
a change as to why he does not wish
to disclose this information to the
Houge What is the secret about 1t?

¢ There 1s, however a shortl-
age of diesel o1 against anticipated
demands Production of Xerosene
o1], therefore, 1s reduced in the re
fineries to correspondingly incredse
the production of diesel oil L
The same old story which means
nothing at all {0 me May I ask, Mr
Borooah, after reciting all these im-
pressive figures before this House and
before the country, why 15 there a
shortage? Why hes a man {o pay
three times or four t{imes the price you
have fixed” Why is it s0” You have
not done electrification A man has
to live either in darkness or he has to
buy some keroseme And a young
child or a young boy has to give up
his home work in the evening because
he capnat get light And you have
been taking about Plans, Progress,
Soclalijsm and Democracy? Twenty-
seven yesrs you haye roled this coun-
try and you have brought it to this
condition to-day.

Your Centrgl Act the ntial
c«mmﬂﬁ Act, is again a matter {0
s 4 ’llwulﬂ 1 " ¥ou camnot

an@ hoar-

&‘3

"they protdet you, they
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fmance you, they contribute to your
Party funds. They subscribe, donate
monsy for your election fund So
you canmot touch them. I have got
<certain cases. Now it 1is wvery clear.
This is one of the papers of the Swa-
tantra Party—The Statesman, What

«does it sxy? It says:

“The day the peolice were posted
.....tp eheck the supply from the
I0C ingtallation at Maurigram,
Howrah, to the dealerg there was an
unrestricted flow of kerosene to the
retailers shops in Calcutta. That
was towards the end of September.”
Can you tell us....

MR. CHAIRMAN: The hon. Msm-
ber’s time is up.

SHRI JYOTIRMOY BOSU: You
come from a highly electrified area,
Sir?

MR. CHAIRMAN: You please finigh
in another four or flve minutes. You
must know that four more members
have to participate and then the
-Minister has to reply.

SHR] JYOTIRMOY BOSU: You
appreciate my difficulty. You are a
kind and considerate man.

Then the paper says:

“The fault lies in the distribution
-gystem. It ig now clear that after
the sgents had taken delivery of
Jeerosene s Maurigram, the essential
commadity went underground

Mz, Borooah, why do you do this? If
Yyou want ta do it, then tell the people,
‘We are the agents «of the State's
hlackmarketeers and hoarders; take it
or leave it and we are the pgents, We
wannat do it.” Sir, here is a case...

HRI B. V. NAIK (Kanara): We
Ve it o you to gay....(Inter-

G 1ot how

MR. CHAIRMAN: There is not
much time. Please do not interrupt
him,

SHRI JYOTIRMOY BOSU: Neither
can you name me at the fag end of

the day,

Then, it does on {p say:

“The situation radically improved
when the police noted the number of
each loaded lorry and its place of
destination and sent a wireless mes-
sage immediately to the police station
in whose area the dealer's godown
was situated. What was a vague
surmise proved to be correct. Kero-
sene supply to the retailers' shops
ymmediately improved. Each lorry
kerosene-filled reached its declared
destination...,.

There has been virtually np super
vision over the distribution of kero-
sene. Government officials entrusted
with the task took little notice of
the malpractices. The police were
withdrawn from the depot entranoe
a few days ago and the entire distri-
bution system is now again at the
mercy of the agents men. It 1s now
keenly felt that effective Govern-
ment machinery must supervise the
distribution to ensure a free flow of
kerosene.”

This is the position. In kerosene, a
rea] shortage may be or may not be; if
# 18 so then it may be very marginal
But, Mr. Devakanta Borooah, the hon
Mimster and his Party—their friend-
ship with these people, that is what is
troubling us. Then, another paper
says:

“Even on-the-spot distribution of
kerosene by tankers was faulty. The
department introduced the system to
supplement the supply where there
were no petrol pumps.”

The whole thing is a well-engineered,
hand-in-glove, well-patronised, Govern-
ment-aided and abgtted affair. There
was one casé¢ of 5000 litres of hoarded
kerosene seized. So, that is the posi
tion.
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A word about the price. Mr, Boroo-
ah the hon. Minjster, may I tell you
that 1 have a report of the Estimates
Committee. It is a little old but, here,
it 1s gld gold because since then, in
this country, the price has risen by
leaps and bounds.

What are the prices? Kerosens
price 1n India 1s one of the highest in
the whole world. Take for esample
U. K. and the London price. These
figureg are 1in U. S, Cent per U. S.
Gallon. In London it is 23.0. In India
it 1s 34.2 plus duty, plus taxes at three
per cent., Take for example Canada,
which 15 much more affluent. There
it 15 20.1 and the other things are very
neghgible In Burma it i1s 21.2; m
Australia it 15 27.1; in Ceylon it is 13.
We have got the lowest GNP and the
lowest per capita in come and I would
hke the hon. Mimster to tell us why
the kerosene user should be called
upon to pay so much than those people
who are more afflueni than that. There
is of course the attack of Mr Chavan
who has just disappeared and for the
Excise Department kerosene has be
come a kamadhenu and they go on
mulking jt as often as they like. The
latest is 15 paise a litre. During last
yeuar they gave a big bile and ook a
chunk of human flesh 1n their mouth
and that was 28 paise a litre and after
lot of battering and bettle over here
they reduced it by 10 paise end
brought it to 18 paiise. Therefore all
that I want to say to my hor. friend
sitling opposite is this Don't make
a mincemeat of everything than jou
touch. Kerosene is a commodity used
by the common man. You or your
Prime Minister may not use. I don't
know if you are getting some sort of
alomic capsule for your lighting and
air-conditioning your bungalows. That
I don’'t know. But the poor man re-
quires it for lighting; the poor student
requires to burmm the lamp and for
doing his home work. How miserably
you have failed. You have made &
mess of the whole thing. How* Miser-
ably you have surrendered to tie big
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monopolists, to tycoons, to blackmar-
keteers and hoarders, This malter of
kerosene is an example. And, if you
cannot improve the situation you are
not worth the salt, better resign end
get omt.

SHRI B. V. NAIK (Kanara): I
would like to know one thing from
the hon, Minister. He has stated that
all State Governments have been ad-
vised to ensure equitable distribution.

SHRI JYOTIRMOY BOSU: Don't
take 1l seriously.....

SHRI B, V. NAIK: I will not; neither
will 1 take it seriously, nor would I
like to indulge in the sort of witch-
hunting of the ruling party's money
or fund-collecting which Mr. Jyotirmoy
Bosu 1s indulging in. But even Mr.
Bosu will agree that even if one takes
or one party takes money from some
capiiolists 1n this country it is better
than to take it from abroad as sume
of the parties in this «<ountry are
getting

SHRI NOORUL HUDA (Cachar), It
is guite oft the mark....

SHRI B. V. NAIK: Sir, I would like
to know whether there are any sanc-
tion which the Mimstry of Petroleum
and Chemicals is able to impose on
those State Governments which do
not ensure an equitable distribution.
Stateq in plain terms, I want to know
this. I want to know whether you
have a system whereby,—in respect of
those States which do not conforin to
your advice, to the Centre's advice,
because of lack of a proper public
distribution system, and where the-
kerosene in adequate quantity or even
with the reduced quota does not reach:
the consumer,—you have tried to im--
pose certain sanctions. In other words
I want to know whether you have &
system of rewards and of punishments
so that good States are rewarded withe
bigger quotas and bad States are get-
ting curtalled quotas. This |s the only
way in which the sltuation can be
remedied. So, I want to know whether
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ther,—in the words of . tirmoy
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—

*The original speech was delivered in Tamll.
AR T 8.--19
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AR ETATUR T qepd? sar
WA F ATy ok ¥y v & fgmmr
¥ dw fawar &1 Q% @Nf & famms
A ® e faan § afz gt ar
ST o g dr g ?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI D. K
BOROOAH): Sir, I am greatful to Mr.
Jyotirmoy Bosu for raising this issue
on the Floor of this House. It is a
fact that the supply of petroleum pro-
ducts in this country has reduced be-
cause there has been shortfal] in the
supplies of the crude in this country.
There has also been a shortfall in the
production of Cochin refinery to the
tune of a little more than 1 million
tonnes which was expanded from 2.5
million tonnes to 3.3 millon tonnes
per annum in the later half of 1u73.
Firstly, there was non-availability of
tankers because one of the principal
contractor just walked out of the con-
tract without giving us notice because
the freight rates had gone high.

SHRI JYOTIRMOY BOSU: Who 1s
that contractor?

SHRI D. K BOROOAH.
Shipping Company.

Tritun

SHRI JYOTIRMOY BOSU: Who
own them?

SHRI D. K, BOROOAH: This must
be American.

Then after that there was shortfall
in availability of crude also because
the Arabs used to supply us crude. All
told there was a shortfall of one million
tonnes. Then there was pro rata cut
by the oll companies, that is, Burmah
Shell and Caltex which was around
15 per cent. BSSO have not introduced
a cut although at one time they in-
formed us there will be eut pro Totc
not because the supplies have beed
reduced by Arab countries but because
thera was overall shortage in tbeir
supplies. That has reduced somewhat
the total availability of craude. That
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comes to around one million tonnes
crude; as against 22 or 23 million
tonnes, the shortage would be of the
order of one million tonnes in crude
and another 15 per cent of 25 and 5.5
million tonnes. Even so as you know,
kerosene or for that matter diesel iga
commodity which is usedq at a parti-
cular level of consumption.

In this country, we used to import
kerosene to the extent of a litlle more
than half a million tonnes from the
Sovietj Union. This time, they were
good enough fo give us one million
tonnes. But kerosene transportation
during winter from Russia is fraught
with many difficulties because many
of their ports are clogged with ice or
because there are other difficulties.
They start coming around May, June
and July. So, there is a shorifall, 1
would not say, basic but certainly
marginal. But at this particular point
of time....

SHRI JYOTIRMOY BOSU: So, he
agree with me there,

SHRI D K. BOROOAH; In this
country there has always been an ad-
justment between kerosene and diesel.
As hon. Members know, they all
constitute the middle distillates. Kero-
sene cap be converied into diesel and
diesel can be converted into kerosene.

The demand for diesel is seasonal.
During certain seasons, for ploughing
for pumps, both LDO ang diese] are
in great demand. Again, at the time
of harvesting, it is in great demand.
So, at this point of time last year also
we had rerduced the consumption of
kerosene because we had to Increase
the production of diesel. 8o, that was
how there was a cut which was started
last vear. Last year, it went up to
25 per cent. Because of power short-
age, the demand for diesel had gone
up. Therefore, the cut was of the
order of 25 per cenf. This time also
there has been a great shortage of
power because of lack of winter rains,
as is known to hon. Members. There
has been already a power cut of 50

(H. 4. H, Dis.)

per cent in UP as well as in Punjab
with the result that the demand for
diesel has gone up.

I shall give a few figures about the
supply of diesel top these {wo States,
because these are the main diesel—
consuming States for agricultural pur-
poses. In February, 1973, the total
supply to Punjab was 24,211 kl of
diesel. This year, in February, we
have supplied them 33,215 k1. In the
case of Haryana, last year in February,
the supply was 11,718 k1. and this
year, we have supplied them 12,673
kl In the case of UP gt this time
last year the supply of diesel was
21,080 k.1, and this year we have given
them 30,180 k.l

SHRI JYOTIRMOY BOSU: Because
of the elections.

SHRI D K. BOROOAH: I shall give
him the election figures also. Let him
please be a little patient.

SHRI JYOTIRMOY BOSU: Very
patient, 1 have been for the last 27
years.

SHRI D. K. BOROOAH: If he had
been more patient, he would have
been more effective in this House.

SHRI JYOTIRMOY BOSU: I do not
wish to be more effective here as it i».

SHRI D. K. BOROOAH: With his
habit of exaggeration, he sometimes
makes a mess of his speech.

SHRI JYOTIRMOY BOSU: Coctor,
heal thyself ?

MR. CHAIRMAN: The hon, Minister
was patient when the hon. Member
was speaking.

SHRI JYOTIRMOY BOSU: He was
dozing,

SHRI D. K. BOROOAH: I am only

imitating him, As you know Sir,
imitation is the slncerest form of
flattery.



355 Shortage of

SHRI JYOTIRMOY BQSU: He may
be a man of letters but he need not
use that on me.

SHRI D. K. BOROOAH; I was cnly
trying to imitate him. As you know,
I am not a good speaker. I can onmly
place the facts as I have got them
before the House and it is for the
House to come to a judgment. ¥ am
telling the facts. It is for the House
to judge them.

I am telling the facts. It is for the
House to judge them.

SHRI JYOTIRMOY BOSU: Half
facts.

MR. CHAIRMAN: Let him place
facts before the House. It is for the
House to judge them.

SHRI D. K. BOROOAH: As I
said, there is another aspect to this.
In this country, it has been found
long ago that a lot of people were
buying kerosene and utilising it as
diesel, because they are interchange-
able and can be mixed. They belong
to the same middle distillates group.
The price differential between kero-
sene and diesel was 20 P. Therefore,
a lot of kerosene was used as diesel.
Because now kerosene price and die-
sel price is more or less the same,
therefore, there is no point in con-
verting kerosene into diesel. There-
fore, the demand for diesel has gone
up by 18 per cent. This is about
diesel.

SHRI JYOTIRMOY BOSU: With-
out making a mess of your speech,
will you say why is it that if you
want supply of kerosene or diesel at
a fair and proper price, you do not
get it but if you are willing to pay
the price the other party wants, you
can get as much as you want? Why
is it so, if the shortage is real, if the
shortage Is basic? It is not shortage
only. It is a question of shortage
plus greed.

SHRI D. K. BOROOAH: I will
neither contest nor aceept it. None-
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theless, it is a fact that people with
money buy up things and store them
also. It is a fact of life in this coun-
try and 1 suppose it is the duty of
Government as well as the public to
see that that iz not done.

SHRI JYOTIRMOY BOSU: They
have enough. De not sprinkle salt

on their wounds.

SHRI B. V. NAIK: There is also
the element of fiction in what Shri
Bosu 1s saying besides the fact of life

SHRI JYOTIRMOY BOSU: Con-
cretise it

SHRI D. K BOROOAH: [ will tell
you another.

About the supply of kerosene, I
have certain fijgures. This is for 1874
January, February and March. In
January, UP had 28,748 kls; in Feb-
ruary it was reduced to 20812 kls;
in March it was slightly reduced to
21,875 kls So you will have seen
that during the election, it was re-
duced.

SHRI JYOTIRMOY BOSU: About
the allocation of kerosene to UP, I
have given the figures and I stand by
them.

SHRI D. X, BOROOAH: I am
giving the flgures for January, Feb-
ruary and March 1974, These are the
election months.

SHRI JYOTIRMOY BOSU: I will
give you figures.
SHRI D. K BOROOAH: I also

give my figures. You check on them.

As regards Orissa, in January it was
48790 MTS. In kerosene it is in ton-
nes; in certain other , it is in
kilo litres. There is a marginal diffe-
rence, In February it was 4570. In
March it is 4,772. There is no diffe-
rence.

SHRI JYOTIRMOY BOSU: Let it
g0 on record that I will produce en-
ough evidence which makes me say
what I have sald, and I stand by this.
He should be prepared.
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SHRI D. K. BOROOAH: I am a
very humble and reasonable man, If
he gives figures, I will certainly scru-
tinise them. If he is found to be in
the right, certainly I will accept it.
certainly I have no hesitation in say-
ing this.

As regards West Bengal, in January
they had 16,8952 MTS, in February it
was 17,589 MTS andq in March 19,094
MTS. So we had given them on the
basis of requirements and not on the
basis of any political motivations.
That is what I want to submit.

The other basic thing he raised was
about the price. It has already been
discussed in the House. So far as
the price is concerned, the price of
crude is reflected in the price of
petroleum products. This has been
the practice here. This has been ac-
cepted by Government. The Shanti-
lal Shah Committee had said that a
10 cents increase per barrel would be
reflected in @ 44 per cent rise. That
has been accepted. We have done it
not now, but done it earlier also. The
price at which we are buying now is
around 114 dollars; 1138 in some
places, 11.52 in others—so 11} dollars,
We have fixed the price at eight dol-
lars, because we have mixed up our
own crude and the foreign crude, the
imported crude, and fixed a medium,
at a particular point. On the basis of
that, it has been increased. But
while increasing it, we did not in-
crease it across the board. Had we
done it across the board, then the per
litre price of kerosene and all the
products would have risen by 45 paise,
but we allowed an increase of only
15 paise in kerosene and diesel,
whereas in certain items like naphtha
for |petro-chemicals we have raised
it to a fantastic proportion, and that
has been done because we have to
protect the common man's fuel, kero-
sene, gs well as HSD which is meant,
apart from Industry, for agricultural
production and development, more
than for industry, particularly for
pump sets for fractors; and now it
will be used extensively in certain
areas of India, the granaries of India,

(H. A. H, Dis.)

for havesting and bringing the food-
grains to the godowns. Therefore,
we have to have disel oil as much as
is required. Evidently, there has been
a great demand for diesel oil this
time because of the shortage of rain-
fall, as a consequence of which there
hag been a deterioration or a reduc-
tion in the availability of power, and
that is why we have done it.

As 1 said, ours is a federal struc-
ture, and so the States have their
own autonomy &8s embodied in the
Constitution. Therefore, the imple-
mentation of the Essential Commodi-
ties Act and distribution is the res-
ponsibility of the States. But we
have written to the States, spoken to
them and have had discussions with
them. Their ministers were coming
all the time and meeting us, and they
have taken certain measures which I
would like to read out. This is the
information which they have furnish-
ed. Andhra Pradesh...

SHRI M. C. DAGA: What were
the guidelines issued by the Centre
to the States?

SHRI D XK. BOROOAH: These are
the guidelines. We must see that
there is equitable distribution and see
that the hoarders are punished.

SHRI M. C. DAGA: No fair dis-
tribution in the States. Those who
are vocal get kerosene; the others do
not get it. In villages there is mno
kerosene; that is the whole problem.
People in the villages are living in
the dark.

SHRI D. K BOROOAH:. As the
hon Member knows, this u:ltlt-m res-
ponsibility of the States. nterrup-
tions) How can I deal with them,
and what authority have I got over
them?

SHRI THA KIRUTTINAN (Siva-
ganja): The Minister was saying
that the distribution is the respons’-
bility of the States. I would like to
ask the hon. Minister whether the
requirements of the State Govern-
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ments are being met. (Interrup-
tion). He was saying that distribution
is being made according to require-
ments.

SHRI D. K. BOROOAH: But sub-
ject to the cut, as I said. If the hon.
Member is referring to Tamil Nadu,
so far as Tamil Nadu jis concerned, ,.

SHRI B. V. NAIK: With the indul-
gence of the Chair, may I ask one
question? If you think that it |is
entirely the business and the funeral
of the State Governments,—since
ours is a federal State—why we do
we discuss this problem here? This
means the cutting of the Indian citi-
zen 1nto two, something connected
with the States and something con-
nected with the Centre. So, when
some people ask us, “What about
kerosene!”, we will be able to say
that Parliament never discusses kero-
seng and it is entirely the business of
the State Governments. Why should
the hon. Minister try to reply regard-
ing kerosene? Leave it to the entire
discretion of the States. Let us be
rational about it. We understand
that India is a Union of States. India
that is Bharat is a Union of States;
we cannot cut out a citizen into some-
thing of a State subject, something of
a Central subject and something of
concurrent subject. His requirements
are united.

SHRI D. K. BOROOAH: The fact
remains that under our Constitution
the distribution of these products and
the implementation of the Act are the
responsibility of the State Govern-
ments. Certainly we co-operate with
the State Governments, even though
some State Governments belong to
some other party. For instance the
State Government of Tamilnadu is
that of a different party. If the hon.
Member referred to the State Minis-
ter of Industries, he would tell him
that there was shortage of diesel last
time. I sent a whole shipload of
disel oil to Madras....(Interrup-
tions) This time I have not heard
from Mr. Karunanidhi or Mr. Mano-
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haran that there was any large scale
difficulty. If there are complaints I
shall look into them.

SHRI B. V. NAIK: The Centre is
soft fo Governments of Opposition
Parties; we know that; it may be
Kerala or Tamilnadu.

SHRI D. K. BOROOAH: I am
neither soft nor hard. I only try to
be just and feir. I have no prefer-
ences because if there is shortage in
Tamilnadu an Indian citizen suffers
ang if there is shortage in West Ben-
gal, there also it is the Indian citizen
who suffers, I do not make any dis-
tinction.

SHRI JYOTIRMOY BOSU: Tell us
about the action you took against
hoarders and blackmarketeers.

SHRI D. K. BOROOAH: With re-
gard to Andhra Pradesh, no informa-
tion 1s available on cases of black-
marketing of kerosene but they have
written that whenever there is viola-
tion of the licences, licensing authori-
ties have been cancelling the licences
as well as the dealership of such per-
sons. Assam has not sent any re-
port In Arunachal Pradesh, no
blackmarketing is reported. In Bihar
seven cases of blackmarketing were
detected and three licences were can-
celled and the rest of the cases are
under investigation. There is no re-
port from Chandigath., The number
of cases of black-marketing of kero-
sene in Delhi is 41; out of these the
licences of two dealers have been can-
celled. Delhi Administration pro-
poses not to grant dealerships to
such people in future. In Gujarat 13
cases were detected; four case cases
are pending tria] in courts and nine
cases are under police investigation.
Two cases of black-marketing were
detected in Haryana and in one case
licence was cancelled. The dealer-
ship is not granted in cases of black-
marketing. I have got no report
from Himachal Pradesh, Jammu and
Kashmir, Kerala, Mizoram Megha-
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laya, and Manmpur In Maharashtra
76 cases were detected, 1n 8 cases
dealershups were cancelled and secu-
rity deposits were forfeited in three
cases and dealership barred in one
case 18 cases were detected 1n
Orissa, in one case dealership was
cancelled and in two cases dealership
was suspended The rest are wunder
tria] or wnvestigation No cases were
reported in Pondicherry 25 cases of
blackmarketing were detected 1n
Punjab during the last six months
Dealership 1n two cases was cancel-
led 11 cases have been registered
with police for investigation In 12
caeses either the securities have been
forfeited or licences have been can-
celled temporarily for one or two
months Fifteen cases were detected
. Rajasthan and in three cases secu-
rity deposit was forfeited Three
licences had been suspended Nine
cases are pending In Tamil Naduy,
23 cases of black-marketing in kero-
sene were detected In one case the
dealership was  cancelled Seven
cases are pending trial In eight cases
the accused were non-licences and
hence they were convicted In 3
cases further action was dropped by
the Collectors Four cases are under
consideration of the Collectors The
State Government does not propose
to grant dealeiships to such people in
future

In Uttar Pradesh, no case of black-
marketing 1n kerosene o1l has been
detected In May 1973, Collectors
were askeqd to regulate the distribu-
tion equitably and take stringent ac-
tion against hoarders and black-mar-
keteers for irregularities 1n mainte-
nance of records, hoarding wnthhold-
ing stock from sale, unauthorised sale
of kerosene o1l and infringement of
the provisions of the Uttar Pradesh
Kerosene Control Order Nineteen
prosecutions were launched 98 licences
were suspended and 23 licences were
cancelled during the period May-
July 1973

In case of West Bengal, no case of
black-marketing in kerosene oil has
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been detected Particulars about
black-marketing by the retail dealers
in districts, if any, are not readily
avallable as the District Magstrates,
Deputy Commissioners are their licen-
sing authorities Information in this
regard 15 being collected

In Tripura, eight cases were detec-
ted Only in one case dealership has
been cancelled In the other seven
cases, there were no licences,
and therefore, the question of
cancellation of dealership in thes~
seven cases does not arise Per-
sons known to have indulged in un-
fair practices are never selected as
kerosene dealers

In the case of Karnataka, 46 cases
were detected on account of black-
marketing of kerosene One licence
has been cancelled and 45 cases are
under prosecution Licence has been
cancelled by the State Government
for contravention of the provisions of
the Karnataka Kerosene Dealers
Licensing Order, 1969

As regards Goa, Daman and Dy,
one case of sale of kerosene at a
higher price than fixed by the Gov-
ernment has been detected The case
1s pending i1n the Court of the Dis-
trict Magistrate When a final deci-
sion 15 taken the o1l companies will
be advised for necessary action

These are the reporis we have re-
ceived and we are collecting such re-
ports If the hon Members are in-
terested, we shall certainly place
these reports before the House from
time to time

I have dealt with the basic pro-
blems But as I said, these problems
vary from time to time I will give
you one example Take, for example,
Bombay City, The urban area of
Bombay 1s one of the biggest con-
suming areas of kerosene and kero-
sene 18 no longer a lighting fuel for
the homes of the poor Today, kero-
sene 15 used as one of the principal
cooking fuel by the nmddle class and
upper middle class people in the ur-
ban areas Sir, the suburbs of Bom-
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bay consume 15 pe rcent of the total
production of kerosene, Kerosene is no
longer used for lighting purposes
only. This is required in the urban
areas for cooking purposes also. Un-
less we are able to provide coal to
the people in the urban areas, there
will be more demand for kerosene,
and ultimately, the common people in
the rural areas will suffer. People
in the urban areas have easy acces-
sibiity to kerosene. They are able
to pay more and they use more kero-
sene to the detriment of the people
in the rural areas. This is a {fact.
Therefore, what we are trying to do..

SHRI JYOTIRMOY BOSU: Are
you announcing further rise in the
price of kerosene? Then, the speech
is complete.

SHRI D. K. BOROOAH: This is
true, if we have to make kerosene
available to the common people. I
am talking of the rural people. I am
talking of the people who do not have
the advantage of electricity. For
example, electricily came to my dis-
trict only in 1956 or 1957. Before
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that, three members of my family
attained Ph. D. degrees. The point is,
kerosene is not available in the rural
areas. This is consumed more in the
urban areas. The middle class and
the upper middle cléss are wusing
kerosene for cooking purposes. ‘The
common man in the rural areas is
deprived of its use as a lighting fuel.
This can be done only if coking cosl
is made available in large gquantities
to the people in the urban aress, for
cooking purposes. This is a big pro-
blem.

Therefore, as I said, I cannot give
any guarantee about kerosene, be-
cause the demand is increasing in the
urban areas and that also among the
middle classes, . Therefore, if we
want to make it available to the com-
mon man, as Shri Ramavatar Shastri
wants, then we will have to have an
alternative fuel for the middle clas-
ses 1n the urban areas.

18.56 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March 14, 1974/Phalguna 23, 1885
(Saka).
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